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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st July, 2026

S.0. 3556(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5905(E) Dated:19/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for Construction of Approach Road for the Bridge (at 208/1 Km) of
National Highway No. NH-143 (Old NH-23), on the stretch of Land Acquisition from Km 207.360 to 208.044 of NH-
143 (Old NH-23) of Dist. Simdega in the State of Jharkhand.

And whereas the substance of the said notification has been published in “Hindustan” dated 28.12.2025
and “The Hindustan Times” dated 28.12.2025; under sub-section (3) of section 3A of the said Act;

And whereas no objection has been received from any person by the competent authority;

Or

And whereas objections have been received and the same have been considered and disallowed by the
competent authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of Land Acquisition
from Km 207.360 to 208.044 of NH-143 (Old NH-23) of Dist. Simdega in the State of Jharkhand.

State: JHARKHAND ||District: SIMDEGA |
SL || Survey/Plot Type of Land Nature of Area Name of Land

No. Number Land (in Hectares)|| Owner/Interested Person

Ll 2 3 L4 L s 6 |

|Taluk: Bansjor |

|Village: Bardega |

1 868 Private DON III 0.0113314|[Mangra Cheek, S/O — Late
Birsha Cheek Sukhdev Cheek,
S/O — Birsha Cheek Bandhan
Badaik, S/O — Late Harihar
Cheek Mukesh Badaik, S/O —

Late Harihar Cheek
|69 |[Private IpoN1T || 0.0457305|[James Kujur s/o Suleman Kujur |
B 871 ||Private |TANRTL || 0.0080939][James Kujur s/o Suleman Kujur |
4 872 Private PARTI 0.0202347|[James Kujur s/o Suleman Kujur
NALA
l5 873 |[Private |[TANRTT || 0.0190206][James Kujur s/o Suleman Kujur |
6 875 Private PARTI 0.0012141|{James Kujur s/o Suleman Kujur
GARHA
7 875 Private TANR III 0.0117361||Jitendra Binjhiya, S/O — Late
Rameshwar Binjhiya Leeladhar
Binjhiya, S/O — Late
Rameshwar Binjhiya Ramadhar
Binjhiya, S/O — Late Chauhan
Binjhiya Basant Kumar Singh,
S/O — Late Chauhan Binjhiya
I8 |l876 ||Private IPARTI ||  0.0097127|[Jitendra Binjhiya, S/O — Late
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GARHA

Rameshwar Binjhiya Leeladhar
Binjhiya, S/O — Late
Rameshwar Binjhiya Ramadhar
Binjhiya, S/O — Late Chauhan
Binjhiya Basant Kumar Singh,
S/O — Late Chauhan Binjhiy

877

Private

TANR III

0.0032376

Jitendra Binjhiya, S/O — Late
Rameshwar Binjhiya Leeladhar
Binjhiya, S/O — Late
Rameshwar Binjhiya Ramadhar
Binjhiya, S/O — Late Chauhan
Binjhiya Basant Kumar Singh,
S/O — Late Chauhan Binjhiya

10

880

Private

TANR III

0.0101174

Jitendra Binjhiya, S/O — Late
Rameshwar Binjhiya Leeladhar
Binjhiya, S/O — Late
Rameshwar Binjhiya Ramadhar
Binjhiya, S/O — Late Chauhan
Binjhiya Basant Kumar Singh,
S/O — Late Chauhan Binjhiya

11

881

Government (GM)

PARTI
NALA

0.0457305

Jharkhand Goverment

12

882

Private

PARTI
NALA

0.0271145

Janardan Singh, Navkumar
Singh s/o Visheshwar Singh

13

883

Private

TANR II

0.005261

Janardan Singh, Navkumar
Singh s/o Visheshwar Singh

Village: Ginikera

14

1431

Private

DON III

0.0246054

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

15

1433

Private

DON II

0.0127074

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

16

1434

Private

DON II

0.0611493

Alois Tirkey, S/O — Late Yakub
Oraon Sandeep Tiki, S/O — Late
Anthony Tirkey Sadhir Tiki S/O
— Late Anthony Tirkey Sanjeet
Tirkey, S/O — Late Vincent
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Tirkey Kishor Tiki, S/O — Late
Gabriel Tirkey Sujit Tiki, S/O —
Late Gabriel Tirkey Benedic
Tiki, S/O — Late Rafael Tirkey
Nistar Tirkey, S/O — Late Rafael
Tirkey Rohit Tirkey, S/O — Late
Paulus Tirkey Joy Tiki, S/O —
Late Paulus Tirkey Mukesh
Tirkey, S/O — Late Junas Tirkey
Rakesh Tiki, S/O — Late Junas
Tirkey Biki Tiki, S/O — Late
Junas Tirkey Matias Tirkey, S/O
— Late Francis Tirkey Phuljey
Tiki, S/O — Late Francis Tirkey
Jonson Tirkey, S/O —Advat
Tirkey

17 |

[1435

| |Private

[DON I

0.1424524|

|James Kujur s/o Suleman Kujur

18

1436

Private

DON II

0.0442736

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

19

1437

Private

DON II

0.0989478

Rojel Barwa, S/O — Late Pritam
Oraon Sanatan Barwa, S/O —
Late Nuhas Barwa Abhiram
Barwa, S/O — Late Nuhas Barwa
Prabhudayal Barwa, S/O — Late
Johan Oraon Uttam Barwa, S/O
— Late Sanjay Barwa Abhinash
Barwa, S/O — Late Sanjay
Barwa Alakhen Barwa, S/O —
Late Halen Barwa Luther
Barwa, S/O — Late Amrit Barwa
Basant Barwa, S/O — Late Amrit
Barwa Wilchen Barwa, W/O —
Late Velas Barwa Ajit Barwa,
S/O — Late Arvind Oraon Amit
Barwa, S/O — Late Pawan
Barwa Vinkas Barwa, S/O —
Late Amar Barwa Nahash
Barwa, S/O — Late Amar Barwa
Sarojini Barwa, W/O — Late
Lolas Barwa

20

1439

Private

DON II

0.0346823

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
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S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

21

1441

Private

TANR II

0.2004452

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

22

1442

Private

PARTI
KADAM

0.0722784

Joseph Lakra, S/O — Late Chaitu
Lakra Flabius Lakra, S/O — Late
Pankrasius Lakra Jenga Lakra,
S/O — Late Chaitu Lakra Roshan
Lakra, S/O — Late Gaji Lakra
Etwa Lakra, S/O — Late Malar
Oraon Ajit Lakra, S/O — Late
Navor Oraon Anil Lakra, S/O —
Late Sanika Lakra Amit Lakra,
S/O — Late Sanika Lakra Firoz
Lakra, S/O — Late Sanika Lakra
Prafull Lakra, S/O — Late
Gawrel Lakra

23

1443

Government (GM)

PARTI
KADAM

0.0461352

Jharkhand Government

[1445

|Government (GM)

IRIVER

0.1477539

|Jharkhand Goverment

25

1738

Private

JANGAL
JHARI

0.0712262

Etwa Turi, S/O — Late Karma
Turi Sonu Turi, S/O — Late
Karma Turi Madan Turi, S/O —
Late Karma Turi Jhariyo Turi,
S/O — Late Indro Turi

26

1739

Private

TANR III

0.0355322

Manmasih Kujur, S/O — Late
Hanook Oraon Roshan Kujur,
S/O — Late Nemhas Kujur
Vishal Kujur, S/O — Late
Nembhas Kujur Joljas Kujur, S/O
— Late Yunathan Kujur Pradeep
Kujur, S/O — Late Yunathan
Kujur Mejerdan Kujur, S/O —
Late Gostanar Oraon Tairas
Kujur, S/O — Late Vilyus Kujur
Vilkan Kujur, S/O — Late Kuwar
Kujur Vimal Kujur, S/O — Late
Kuwar Kujur Pradeep Kujur,
S/O — Late Kuwar Kujur
Ephrem Kujur, S/O — Late
Nathaniel Kujur Vijay Kujur,
S/O — Late Nathaniel Kujur
Airik Kujur, S/O — Late
Manmasih Kujur Masihcharan
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Kujur, S/O — Late Amiram
Oraon

27

1872

Government (DISTRICT
BOARD)

ROAD

0.1126669

Jharkhand Goverment (District
Board)

28

2042

Government (GM)

JANGAL
JHARI

0.1470255

Jharkhand Goverment

29

2043

Private

TANR III

0.246378

Sundar Badaik, S/O — Late
Gombha Badaik Ashok Badaik,
S/O — Late Gomha Badaik
Manoj Badaik, S/O — Late
Gombha Badaik Vikas Badaik,
S/O — Late Gomha Badaik
Bechan Badaik, S/O — Late
Budhu Badaik Madan Badaik,
S/O — Sathuya Badaik Eto
Badaik, S/O — Late Bhodo
Cheek Ganesh Badaik, S/O —
Late Bhodo Cheek Larangu
Badaik, S/O — Late Bhodo
Cheek Suraj Badaik, S/O — Late
Bahadur Badaik Thepai Badaik,
S/O — Late Somra Badaik Malu
Badaik, S/O — Late Somra
Badaik Sumit Badaik, S/O —
Late Chamar Badaik

30

2044

Private

PARTI
KADAM

0.050263

Sundar Badaik, S/O — Late
Gombha Badaik Ashok Badaik,
S/O — Late Gomha Badaik
Manoj Badaik, S/O — Late
Gombha Badaik Vikas Badaik,
S/O — Late Gomha Badaik
Bechan Badaik, S/O — Late
Budhu Badaik Madan Badaik,
S/O — Sathuya Badaik Eto
Badaik, S/O — Late Bhodo
Cheek Ganesh Badaik, S/O —
Late Bhodo Cheek Larangu
Badaik, S/O — Late Bhodo
Cheek Suraj Badaik, S/O — Late
Bahadur Badaik Thepai Badaik,
S/O — Late Somra Badaik Malu
Badaik, S/O — Late Somra
Badaik Sumit Badaik, S/O —
Late Chamar Badaik

31

2049

Private

PARTI
KADAM

0.0238365

Kunang Dungdung, S/O — Late
Samuel Dungdung Prabha
Dungdung, S/O — Samuel
Dungdung

Total”

1.7908942||

[F. No. CENH / Land Acquision-01/25/3D]
SHAIKH AMINKHAN, Director
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